IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

17.04.2025

|
HHHHIIHIIIIIIIII'EHHHH

Fee

|

Notified
amount
to be

Rejec

Status

1 |SK SAHOO 130998/2025(17.04.2025 |ABLAPL/4126/2025 [10 | c |
2 |SK SAHOO 131004/2025(17.04.2025 |ABLAPL/4115/2025 (10 | c |

IM/S. TUSHAR '

KANTA
3 |NAYAK,MANASI 31014/2025(17.04.2025 |WPC (OAC)/1293/2018 |10 c

PANDA, JAGABANDHU

DAS
4 |s pas 131016/2025|17.04.2025 |CONTC/78/2025 0 | c |
5 |s pas 131018/202517.04.2025 |CONTC/140/2025 0 | c |
6 |s Das 131019/202517.04.2025 |CONTC/139/2025 0 | c |
7 |D BISWAL 131022/202517.04.2025  |CONTC/137/2025 0 | c |
'8 |D BISWAL 131023/2025(17.04.2025 |CONTC/136/2025 0 | c |
9 |D BISWAL 131025/2025(17.04.2025 |CONTC/135/2025 0 | c |
10 |G SUNDARA 131028/2025(17.04.2025 |[WP(C)/9261/2025 |10 | c |
11 |Cc R NAYAK 131029/2025(17.04.2025 |[WP(C)/10126/2025 (10 | c |
12 |S K RATH 131030/2025(17.04.2025 |[WP(C)/10122/2025 (10 | c |
13 |D K BEHERA 131031/2025(17.04.2025 |[WP(C)/8636/2025 |10 | c |
14 [P N NAYAK 131046/2025(17.04.2025 |[WP(C)/2492/2011 |10 | c |
‘15 gg?&éﬁiﬁ?y ‘31056/2025‘17.04.2025 CRLMC/2233/2013 ‘10 ‘ ‘c ‘
16 |P.P.RAO 131080/2025(17.04.2025 |[WP(C)/11943/2024 (|10 | c |
17 |P.P.RAO 131083/2025(17.04.2025 |[WP(C)/11951/2024 (|10 | c |
18 |JANMEJAY PARIDA [31089/2025(17.04.2025 |CONTC/7528/2024 |10 | c |
19 |DILLIP SAMAL 131091/2025(17.04.2025 |[RPFAM/378/2024 0 | c |
20 |MD BISWAL 131102/2025(17.04.2025 |ABLAPL/4089/2025 |10 | c |
21 |s K RATH 131126/2025(17.04.2025 |[WP(C)/9541/2004 |7 | v
22 |K N SAHU 131128/2025(17.04.2025 |WP(C)/7668/2016 |7 | v
23 |R K SAHU 131130/2025(17.04.2025 |[WP(C)/17212/2016 |7 | oo

' ' 4.00,4%3 ‘
24 |S MALLICK 31131/2025(17.04.2025 |CONTC/6366/2024 |7 DOWNLOAD U

COPY

25 |R MOHANTY 131132/2025(17.04.2025 |CONTC/5646/2024 |7 | o
26 |A N SWAIN 131134/2025(17.04.2025 |[RVWPET/162/2024 |7 | o
27 |S.P.BARIK 131135/202517.04.2025 |[WP(C)/10225/2025 |10 | c |
28 |H K DASH 131139/2025(17.04.2025 |ABLAPL/14174/2016 |7 | o




29 |s N SHARMA 131141/2025(17.04.2025 |FAO/39/2020 |7 | o
30 |s N SHARMA 131142/2025(17.04.2025 |FAO/274/2020 |7 | o
31 B K SWAIN 131143/2025(|17.04.2025 |FAO/8/2020 |7 | v
32 [R C ROUT 131144/2025(17.04.2025 |0JC/6870/2000 |7 | R
4.00,4*3 ‘
33 |B R SENAPATI 31145/2025|17.04.2025 ABLAPL/13655/2024 |7 DOWNLOAD |U
COPY
34 |B MANDAL 131146/2025(17.04.2025 |0JC/4646/2002 7 | S
35 |B K LENKA |31148/2025(17.04.2025 |WP(C)/14955/2014 |7 | o
36 |s K BEHERA 131149/2025(17.04.2025 |MATA/310/2023 |7 | v
37 |A SRHOO 131151/2025(17.04.2025 |WP(C)/24528/2019 |7 | R
38 |M SAHU 131153/2025(17.04.2025 |[WP(C)/9102/2013 |10 | c |
39 |P K PAL 131154/2025(17.04.2025 |[WP(C)/30797/2024 |10 | c
40 |P K DAS 131155/2025|17.04.2025 |[RSA/291/2011 7 | S
41 |J P KAR 131157/202517.04.2025  |WP(C)/10259/2025 |7 | S
142 |A SAHOO 131158/2025(17.04.2025 |RFA/251/2009 |7 | o
PAPERLESS
43 |s PALAT 31160/2025(17.04.2025 |CMP/1269/2024 7 olas TEE
PAID
44 |S MOHAPATRA 131164/202517.04.2025 |[WP(C)/15240/2023 |7 | .
45 |N K ROUT 131167/2025(17.04.2025 |[WP(C)/4007/2018 |7 | o
146 |A SAHOO 131169/2025(17.04.2025 |FAO/352/2005 |7 | o
147 |R C MUDULI 131171/202517.04.2025 |[WP(C)/12516/2020 |7 | S
148 |S K LENKA 131176/202517.04.2025 |[WP(C)/17633/2011 |7 | S
49 |R N PATTANAIK  [31178/2025|17.04.2025 |0JC/3288/2002 |7 | o
50 |P K MOHANTY 131180/2025|17.04.2025 |CMP/130/2020 7 | S
51 |T.BAG 131185/202517.04.2025 |[WP(C)/10058/2025 |10 | c |
52 |S K LENKA 131186/2025(17.04.2025 |CRA/95/1990 |7 | o
‘53 Eﬁ?ﬁ;sﬁﬁiﬁYAN ‘31188/2025‘17.04.2025 WP (C) /30018/2024 ’10 ‘ ‘c ‘
54 |P C MISHRA 131189/2025(17.04.2025 |[WP(C)/10937/2017 |7 | o
55 |N K ROUT 131191/2025(17.04.2025 |WP(C)/28795/2024 |7 | o
56 |D SAHU 131195/2025(17.04.2025 |[WP(C)/11415/2015 |7 | o
57 |P BEHERA 131197/2025(17.04.2025 |RSA/386/2004 |7 | o
58 |A B MALLICK 131200/2025(17.04.2025 |CONTC/4097/2022 |7 | o
59 |M K PRADHAN 131202/202517.04.2025  |[WP(C)/15020/2013 |7 | S
60 |Y DAS 131206/2025(17.04.2025  |FAO/329/2017 |7 | U
61 |Y DAS 131209/2025(17.04.2025 |FAO/329/2017 |7 | v
62 |Y DAS 131210/2025|17.04.2025 |FA/54/1982 |7 | R
63 |A BISWAL 131214/2025(17.04.2025 |[WP(C)/7998/2025 |7 | R
64 |M NAYAK 131218/202517.04.2025 |WP(C)/27682/2024 |7 | R
‘65 oD HUMAR ‘31221/2025‘17.04.2025 C)/4293/2025 ‘10 ‘ ‘c ‘
66 M NAYAK 131222/2025(|17.04.2025 |WP(C)/27682/2024 |7 | o




5.00, 5*3 ‘
67 |S ROUT 31223/2025(17.04.2025 |[ABLAPL/2632/2025 |7 download [U

copy
68 |S SAMAL 131224/2025(17.04.2025 |WP(C)/6618/2025 |7 | v
69 |H K BHOL 131225/2025|17.04.2025 |CVREV/380/1986 |7 | u |
70 |S NAYAK 131227/2025(17.04.2025 |[WA/617/2025 0 | c |
71 |T R DAS 131230/2025(17.04.2025 |JCRLA/81/2023 0 | c |
72 [B K PATI 131231/2025(17.04.2025 |[WP(C)/1860/2024 |10 | c |
73 |T K NAYAK 131236/2025(17.04.2025 |WP(C)/6280/2025 |10 | c |
74 |T K NAYAK 131238/2025(17.04.2025 |[WP(C)/9549/2025 |10 | c |
75 |B BEHERA |31245/2025(|17.04.2025 |ABLAPL/4164/2025 [10 | c |
76 |P K MOHANTY 131250/2025(17.04.2025 |[WP(C)/1631/2025 |10 | c |
‘77 DLah RANJAN ‘31256/2025‘17.04.2025 ABLAPL/4179/2025 ’10 ‘ ‘c ‘
78 |PR NAYAK 131260/2025(17.04.2025 |ABLAPL/4177/2025 |10 | c |
79 |S K SAHOO 131261/2025(17.04.2025 |[WP(C)/5712/2025 |10 | c |
180 |GK NANDA 131263/202517.04.2025 |ABLAPL/4176/2025 |10 | c
‘81 e ‘31270/2025‘17.04.2025 ABLAPL/4128/2025 ’10 ‘ ‘c ‘
182 |BK DALAI 131278/2025(17.04.2025 |ABLAPL/3973/2025 |10 | c |
83 |L ACHARI 131285/202517.04.2025 |ABLAPL/3620/2025 |10 | c
84 |L ACHARI 131289/2025(17.04.2025 |ABLAPL/2915/2025 |10 | c
85 |DP DASH 131295/2025(17.04.2025 |ABLAPL/811/2025 |10 | c
86 |J.K.MISHRA (2) [31310/2025|17.04.2025 |CONTC/161/2025 0 | c |
‘87 S SLTEoR ‘31312/2025‘17.04.2025 CONTC/160/2025 ’10 ‘ ‘c ‘
88 |A K MISHRA 131314/202517.04.2025 |CONTC/147/2025 0 | c
189 |M K PATI 131315/2025(17.04.2025 |MACA/970/2024 0 | c
190 |S SWAIN 131316/2025(17.04.2025 |MACA/970/2024 0 | c |
91 R K PATTNAIK 131323/2025(17.04.2025 |WP(C)/8148/2025 |10 | c
92 |A K BEHERA 131327/202517.04.2025  |WP(C)/30452/2022 |10 | c
93 |J. R. NAYAK 131328/202517.04.2025 |ABLAPL/1545/2025 |7 | CH
94 |J. R. NAYAK 131329/2025(17.04.2025  [WP(C)/9925/2025 |7 | U
195 |S K SAHOO 131330/2025(17.04.2025 |[WP(C)/32426/2022 |10 | c |
96 |J LENKA 131333/2025(17.04.2025 |[WP(C)/32426/2022 |10 | c |
97 |D. K. MOHANTY  |31341/2025[17.04.2025 |FAO/713/2019 |7 | R
98 |D. K. MOHANTY  [31342/2025|17.04.2025 |FAO/706/2019 |7 | v
99 |D. K. MOHANTY  [31343/2025|17.04.2025 |FAO/705/2019 |7 | v
1100 [D. K. MOHANTY  [31344/2025(17.04.2025 |FAO/703/2019 |7 | v
101 [D. K. MOHANTY  [31345/2025(17.04.2025 |FAO/714/2019 |7 | v
102 |[D. K. MOHANTY  [31347/2025|17.04.2025 |FAO/696/2019 |7 | v
103 |D. K. MOHANTY  |31349/2025(17.04.2025 |FAO/701/2019 |7 | o
104 |D. K. MOHANTY  |31351/2025(17.04.2025 |FAO/717/2019 |7 | o
105 |D. K. MOHANTY  |31355/2025|17.04.2025 |FAO/715/2019 |7 | o
106 |D. K. MOHANTY  |31357/2025|17.04.2025 |FAO/695/2019 7 | o




1107 |G.DAS 131358/2025(17.04.2025 |[WP(C)/7496/2025 |10 | c |
108 [D. K. MOHANTY  [31360/2025(17.04.2025 |FAO/304/2019 |7 | v
1109 |H.K.ROUT 131362/2025(17.04.2025 |[WP(C)/9504/2025 |10 | c |
1110 |S.DASH 131364/2025(17.04.2025 |[WP(C)/9528/2025 |10 | c |
111 |D. K. MOHANTY  [31365/2025(17.04.2025 |FAO/303/2019 |7 | v
112 |R.K.BARIK 131367/2025(17.04.2025 |[WP(C)/8836/2025 |10 | c |
113 |[D. K. MOHANTY  [31368/2025|17.04.2025 [WP(C)/16124/2022 |7 | v
114 |[D. K. MOHANTY  [31369/2025(17.04.2025 |FAO/710/2019 7 | u |
115 |D. K. MOHANTY  |31370/2025|17.04.2025 |FAO/709/2019 |7 | u |
116 |D. K. MOHANTY  |31371/2025|17.04.2025 |FAO/708/2019 |7 | v
117 |D. K. MOHANTY  |31372/2025|17.04.2025 |FAO/707/2019 |7 | v
118 M R SAHOO 131380/2025(17.04.2025 |ABLAPL/11859/2019 |10 | c |
119 |S K PARIDA 131386/2025(17.04.2025 |[WP(C)/9617/2024 |10 | c |
1120 [B SINGH 131388/2025(17.04.2025 |[WP(C)/14548/2016 |10 | c |
1121 |G C JENA 131390/202517.04.2025 |[WP(C)/14548/2016 |10 | c |
122 |GAYATREE DAS 131413/2025(17.04.2025 |ABLAPL/12279/2024 |10 | c |
123 |S R PATRA 131415/2025(17.04.2025 |ABLAPL/8473/2024 |10 | c |
124 [R K BARIK 131420/2025(17.04.2025 |ABLAPL/4013/2025 |10 | c |
1125 |T BAG 131423/2025(17.04.2025 |CMAPL/281/2024 0 | c |
126 |GR PATRA |31430/2025(17.04.2025 |ABLAPL/3926/2025 [10 | c |
127 [B MISHRA 131431/2025(17.04.2025 |ABLAPL/13798/2024 (10 | c |
1128 |A DAS 131433/2025(17.04.2025 |ABLAPL/3832/2025 (10 | c |
129 |o DASH |31434/2025(17.04.2025 |ABLAPL/3199/2025 [10 | c |
1130 |T SAHOO 131435/2025(17.04.2025 |ABLAPL/2447/2025 (|10 | c |
131 [BK DAS 131440/2025(17.04.2025 |ABLAPL/1717/2025 (10 | c |
1132 [P BASTIA 131442/2025(17.04.2025 |ABLAPL/1713/2025 (10 | c |
‘133 ziiiiigHgH' ‘31443/2025‘17.04.2025 ABLAPL/1710/2025 ’10 ‘ ‘c ‘
1134 [B.DAS 131455/2025(17.04.2025 |CONTC/6552/2024 |10 | c |
135 |[KISHTISH 131456/2025(17.04.2025 |MATA/47/2020 0 | c |
136 [M.R.ROUTRAY 131461/2025(17.04.2025 |MATA/389/2023 0 | c |
137 |M.R.ROUTRAY 131462/202517.04.2025 |MATA/389/2023 0 | c |
138 |A.K.BEHERA 131463/2025(17.04.2025 |MATA/389/2023 0| c |
139 |J.K.MOHAPATRA  [31465/2025]17.04.2025 |MATA/146/2023 0 | c
1140 |L.K.NAYAK 131472/2025(17.04.2025 |CRLMC/1444/2025 |10 | c
1141 |G.SAHOO 131476/2025(17.04.2025 |CRLMC/1467/2025 |10 | c |
142 |LAMBODOR ACHARI |31477/2025|17.04.2025 |CRLMC/1457/2025 |10 | c
143 |[P. L. MISHRA 131479/2025(17.04.2025 |[WP(C)/10173/2025 |10 | c |
144 |H.S.PAIKRAY 131481/2025(17.04.2025 |TRP(C)/377/2024 |10 | c |
145 |S.MOHAPATRA 131484/2025(17.04.2025 |TRP(C)/222/2024 |10 | c
1146 |S.BISWAL 131486/2025(17.04.2025 |[WP(C)/31914/2024 |10 | c |
147 |J.DEHURY 131487/2025(17.04.2025 |[WP(C)/21218/2024 |10 | c |
148 |P.C.DAS 131488/2025(17.04.2025 |WP(C)/26260/2024 |10 | c |
1149 |K.JENA 131493/2025(17.04.2025 |CRLMC/1059/2025 |10 | c |




‘150

PRAMOD KUMAR

‘31495/2025‘17.

04

.2025

WP (C) /10298/2025

10

| |
1151 |A.K.SWAIN 131502/2025(17.04.2025 |[WP(C)/31692/2024 |10 | c |
1152 |S.MOHANTY 131503/2025(17.04.2025 |WP(C)/18618/2024 |10 | c |
153 |T.MISHRA 131504/2025(17.04.2025 |MATA/341/2024 o0 | c |
154 [B.K.DAS 131505/2025(17.04.2025 |WP(C)/10263/2025 [10 | c |
1155 |D.K.NAIK 131506/2025/17.04.2025 |TRPCRL/21/2025 0 | c |
156 [B.K.SINGH 131508/202517.04.2025  |WP(C)/588/2025 0 | c |
1157 |B.K.DALEI 131510/2025(17.04.2025 |[WP(C)/10292/2025 |10 | c |
‘158 e KUHAR ‘31512/2025‘17.04.2025 WP (C) /36/2025 ’10 ‘ ‘c ‘
1159 |J. SAHOO 131513/2025(17.04.2025 |[WP(C)/27557/2022 |10 | c |
1160 |T.BAG 131514/2025(17.04.2025 |[WP(C)/10072/2025 |10 | c |
1161 |D.SAMAL 131515/202517.04.2025 |WP(C)/30463/2024 |10 | c
1162 |S.DASH 131516/2025(17.04.2025  |[WP(C)/715/2025 0 | c |
1163 |R.C.BHOI 131517/2025(17.04.2025 |WP(C)/5389/2025 |10 | c |
1164 |Y. DAS 131518/202517.04.2025 |CMP/550/2025 0 | c
165 |K.K.RATH 131519/2025(17.04.2025 |WP(C)/5328/2025 |10 | c |
166 |A.B.MALLICK 131520/2025(17.04.2025 |[WP(C)/10026/2025 |10 | c |
167 |M.NAYAK 131521/2025(17.04.2025 |[WP(C)/10027/2025 |10 | c |
168 |D.K.NAIK 131522/2025(17.04.2025 |[WP(C)/9950/2025 |10 | c |
169 |P K JENA 131523/2025(17.04.2025 |[WP(C)/32917/2011 |10 | c |
1170 |T.SWAIN 131524/2025(17.04.2025 |[WP(C)/10108/2025 |10 | c |
171 M. NAYAK 131526/2025(17.04.2025 |[WP(C)/10020/2025 |10 | c |
172 M. NAYAK 131528/2025(17.04.2025 |WP(C)/8475/2025 |10 | c |
173 M. NAYAK 131529/2025(17.04.2025 |WP(C)/8484/2025 |10 | c |
‘174 S ‘31532/2025‘17.04.2025 WP (C) /32534/2024 ‘10 ‘ ‘c ‘
175 |R K BARIK 131533/2025|17.04.2025 |WA/245/2025 0 | c |
176 |L. D. SRHOO 131534/2025(17.04.2025 |[WP(C)/3694/2025 |10 | c |
177 |P BEHERA 131535/2025(17.04.2025 |[WP(C)/2833/2025 |10 | c |
1178 |S BISWAL 131536/2025(17.04.2025 |[WA/543/2025 110 | c |
1179 |D SAMAL 131537/2025(17.04.2025 |[WP(C)/31053/2024 |10 | c |
1180 |D SAMAL 131538/202517.04.2025 |WP(C)/5068/2025 |10 | c |
181 |JP KAR 131539/202517.04.2025 |WP(C)/10484/2025 |10 | c |
1182 |D SAMAL 131540/202517.04.2025 |WP(C)/5066/2025 |10 | c |
1183 |D SAMAL 131541/202517.04.2025 |WP(C)/4497/2025 |10 | c |
184 |D SAMAL 131542/202517.04.2025 |WP(C)/4494/2025 |10 | c |
1185 |D SAMAL 131543/202517.04.2025 |WP(C)/4446/2025 |10 | c |
| | | Total 11664

NIC




